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ORDER

The Petitioner, Adhunik Power & Natural Resources Limited had filed the
Petition for approval of the discount in tariff on account of allocation of coal linkage
under the SHAKTI scheme of the Government of India and the Commission vide order

dated 18.5.2018 had disposed of the said Petition.

2. Itis noticed that certain inadvertent clerical error has occurred in the said order
and the same is rectified by this order as under:
“In para 9, 2" line, the discount of 0.03 paise per kwh shall be substituted

and read as 3 paise/kwh.”

3. All other terms contained in the order dated 18.5.2018 remains unchanged.

Sd/- Sd/- Sd/- Sd/-
(Dr. M.K.lyer) (A. S. Bakshi) (A. K. Singhal) (P. K. Pujari)
Member Member Member Chairperson
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